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c..e. 01 theft of Itoolled eo_lpmeat. _nil_f· 
1242. SHRI NIHAR LASKAR: Will the 

Minilltrr of RAILWAYS.,., pleased to statr : 

(a) whethrr there have ""en a large num""r 
of cases of theft of booked consignments on 
the Railway, ; 

(b) if 10, the numbrr oC easel on each 
Railw .. y linee Jauuary, 1971 up to date: 

(c) tbe .teps tWD to improve tbe I\\U-
'100 r . 

THE MINISTER OF RAILWAYS (SHRI 
T. A. PAl): (a) Yes, to ""me extent ia 1971 ; 
but the position has improved in 1972. 

(b) and (c). A stalement ia laid on the 
Tahle of th~ H041e. [Pia", in Library. S" 
No. LT-~305/72]. 

AsreemeDt with R...... for Esport of 
Co8'ae 

1243. SHRI NIHAR LASKAR 
SHRIMATl SAVITRI SHY AM : 

Will Ihe Minisler of FOREIGN TRADE be 
pleased 10 slatc : 

(0) whether Coffee Board has cntol"'d into 
an agreement wilh the Soviet aUlhorities for 
t"xport of ("08't'(" ; 

(b) if S", whether Ihi. is Ihe fi .. 1 a~rermcnt 
of thi, kind; and 

(e) the salient fealure. of the agreement 
and the foreign lxchange likely to h. earned 
ther~from ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORr;E) : <a) Coffee Board has 
entered into agreement. for direct shipment of 
coffee to U. S. S. R as indicated below: 

(i) Fist agr~ement signed in March, 
1972 for 3000 tonn~. Robu.ra Chrrry 
AB valued at Rs. "1.45 crore,. 

(ii) Second agreement signed in July, 
1972 for 3000 tonnes Plantation A 
and 1000 tonnrs Plantation B of a 
total value of Rs. 2.47 cro<es. 

(iii) Third al/roement signed in July, 
1972, for 6000 tonnes of RoLuata 
Chem' AB eoffre valued to Rs. 2.95 
erore.· through State Trading Cor-
poration. 

(b) No, Sir. There were direct ahipme!)t. 
of eoffe, by the Board to Rus.ia in 1959. 

(e) Tbe salient fealures. of the agreement. 
are indicated hefow : 

(i) 1959 .ale Wal concluded directly by 
lhe Board with the Trade Repre. 
sentative of lJSSR. 

(ii) NegotiatiOllll for the 3 .. rcemcota 
were comlucted through USSR 
Trade Representative and terms of 
payment Ire 97% of tho value 
... 1"" ,....aw.tloo ofcl~tI 




